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Supreme Court [17]

Arcis Clean Energy (P) Ltd. v. Parshva Innovation, (Manej Misra and Vijay Bishnoi, JJ.), 2026 SCC
OnLine SC 2124

Haramani Sahoo v. Lalita Nayak, (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine SC
2123

Hardev Construction (P) Ltd. v. Union of India, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 2126

Hemant D. Shah Huf v. Chittaranjan D. Shah HUF, (J.B. Pardiwala and K. Vinod Chandran, JJ.),
2026 SCC OnLine SC 2125

Indroneel Goho v. Razouvonuo Thong, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
2119

Kiran v. State of Karnataka, (Sanjiv Khanna and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 6535

M A Baby v. Union of India, (Surya Kant, C.J. and Joymalya Bagchi and V. Mohana, JJ.), 2026 SCC
OnLine SC 2121

Principal Officer LG Electronics India (P) Ltd. v. CIT, (J.B. Pardiwala and K. Vinod Chandran, JJ.),
2026 SCC OnLine SC 2120

Ramesh Sukrya Mhatre v. High Court of Judicature at Bombay, (Vikram Nath and Sandeep Mehta,
J1.),2026 SCC OnLine SC 2117

Shikha v. Sangita Shivkumar Surekha, (Manmohan, J.), 2025 SCC OnLine SC 3814

Shikha v. State of Odisha, (Ahsanuddin Amanullah and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC
3813

Shikha v. State of Odisha, (B.V. Nagarathna and R. Mahadevan, 1J.), 2025 SCC OnLine SC 3815
Shikha v. State of Odisha, (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine SC 2116
Shikha v. State of Odisha, (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine SC 2118
Shikha v. State of Odisha, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 2115

Shikha v. Varun Shivkumar Surekha, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC
2754

Union of India v. Girish Kumar, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 2122

Allahabad High Court [111]
Aabad v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 34332
Aajim v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 34373
Aamir Ahmad v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34377
Abdulla v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34362
Abhishek Kumar Singh v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34313
Aditya Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34349
Ahmad v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34363
Ajeet Kumar Gautam v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 34359

Akash Yadav v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All
34416

Akil v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34357
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Alam v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 34330
Amanjeet Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 34380
Amit Verma v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34366
Amleen v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34337

Anil Kumar Singh v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, 1J.), 2026 SCC
OnLine All 34412

Anil Kumar v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 34325
Ankit v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 34370
Anshu v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 34365

Antariksh Kushwaha v. State of U.P., (Rajiv Gupta and Zafeer Ahmad, JJ.), 2026 SCC OnLine All
34394

Arman v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34379

Arun Kumar Yadav v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 34315
Ashish Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34344
Ashish v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34374

Ashiya Khatoon v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 34310
Ashutosh Mishra v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 34399

Atul Kumar v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34309

Badri Dham Infrasructure v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34306
Balendra Yadav v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34358
Bhagwat Prasad Pandey v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 34405
Bipin Kumar v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34316

Committee of Management K.L.P.G. College v. Alka Chaudhary, (Arun Bhansali, C.J. and Kshitij
Shailendra, J.), 2026 SCC OnLine All 34401

Deepak Gupta v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34320
Deepak Singh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34388
Dharampal v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 34398

Faizan Saeed v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34341

Gaffar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34338

Gopal Krishna Soni v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 34397

Gunjan Agarwal v. Permanent Lok-Adalat, (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All
34414

Hariram v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34386

Harish Kushwaha v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34356
Imran v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 34385
Junaid Ansari v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34318

Kajal v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 34390
Kalpana v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34355
Kanhaiya Tiwari v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34343
Kaushar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 34361
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Khushboo Bhatia v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34321
Kuldeep v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 34335
Lal Bahadur Maurya v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34367

Magma Hdi General Insurance Co Ltd. v. District Legal Services Authority, (Saurabh Shyam
Shamshery, J.), 2026 SCC OnLine All 34415

Manish Mehrotra v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34308
Magbool v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34339

Mariyam v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34345
Mohan Lal v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 34375

Mohini v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 34410

Mohsin v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34371

Momin Malik v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34360
Mukesh Kumar Jha v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34312
Nabab v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34364

Nanai v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 34408

Nand Kumar Nishad v. State of U.P, (Rajeev Bharti, J.), 2026 SCC OnLine All 34389
Narayan v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34384
Narendra v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 34334

Naresh Kumar Agarwal v. State of U.P., (Arindam Sinha and Satya Veer Singh, JJ.), 2026 SCC
OnLine All 34406

Narsingh Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 34314
Navmi Sharma v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34369
Neeraj v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34391

Niraj Vajpayee v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 34311

Nirankar Pandey v. Union of India, (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026
SCC OnLine All 34404

Nisha v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34351
Nishat Farooqui v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34323
Om Prakash v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34322
Panna Lal v. State, (Santosh Rai, J.), 2026 SCC OnLine All 34327

Parvesh Verma v. Surendra Singh Rana, (Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All
34400

Pawan Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34346

Pramod Kumar v. Union of India, (Prakash Padia and Vivek Saran, JJ.), 2026 SCC OnLine All 34407
Rafiv. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34378

Raghvendra Yadav v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 34324

Rajesh Chauhan v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 34336

Ram Murti v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC OnLine
All 34413

Ram Palat v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 34348
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Ramesh Bahadur Singh v. Union of India, (Pankaj Bhatia, J.), 2026 SCC OnLine All 34403
Ramlakhan v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 34333

Ramshankar v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 2026
SCC OnLine All 34329

Ravi Kumar v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 34372

Rishendra Kumar Yadav v. State of U.P., (Rajiv Gupta and Zafeer Ahmad, JJ.), 2026 SCC OnLine All
34392

Ritesh Gautam v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34340

Salman Khan v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 34331

Sanjay Kumar v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 34395

Sanjay Yadav v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 34396

Sanjay v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34376

Satya Nam Yadav v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34307
Shankar Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 34382

Shashi Kumar Dubey v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 34326

Shiv Singh v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 34328

Shubham Chaudhary v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34368
Shubhash Chand Ojha v. State of U.P., (Indrajeet Shukla, J.), 2026 SCC OnLine All 34411
Suman Gupta v. State of U.P., (Ajit Kumar and Garima Prashad, JJ.), 2026 SCC OnLine All 34409
Sumit v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34352

Sunil v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 34381

Suresh Kumar v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 34402

Sushila Devi v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34353
Tanveer Khan v. State of U.P., (Rajiv Gupta and Zafeer Ahmad, JJ.), 2026 SCC OnLine All 34393
Tanzeem Baig v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34354
Tauseef Ahmad Khan v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34319
Usman Gani v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34342

Vicky Parmar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34383

Vijay Kumar Sharma v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34347
Vinay Kumar Singh v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 34350
Vipin Yadav v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34387

Yar Mohammad Khan v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34317

Bombay High Court [267]

Aamby Valley Ltd. v. State of Maharashtra, (Bharati Dangre and Ashish S. Chavan, JJ.), 2026 SCC
OnLine Bom 14494

AAVAS Finance Ltd. v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026
SCC OnLine Bom 14595

Aayan Harun Shaikh v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 14537
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